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Plantation Ayurvedic Herbs 

6200. Sbri Vishwa Nath Pandey: 

Will the Minister of Health and 

Family Planning be pleased to refer 
to the reply given to Unstarred Ques
tion No. 380 on the 25th May, 1967 
and state: 

(a) whether any final decision has 

ed. therein and the probable profit to 
be earned thereby? 

The Minister of H'ealth and Family 

Planning (Dr. S. Chandrasekhar): (a) 
and (b). The matter is still under 
consideration. 

Recovery of Watches 

6201. Shri Vishwa Nath Pandey: 

Will the Minister of Finance be 
pleased to refer to the reply given 
to Unstarred Questio,n No. 381 on the 
25th May, 1967 and state: 

(a) whether Government have since 
conducted investigations into the 
recovery of watches amounting to 
Rs. 41 lakhs from a car on the 11th 
March, 196;7; and 

(b) if so, the details thereof? 

The Deputy Prime Minister and 

Minister of Finance (Shri Morarji 

Desai): (a) Yes, Sir. 

(;b) Investigations have revealed 
that the addresses of the owner of 
the seized car as registered ,with the 
transport · authD'rities in Bombay and 
Ahmedabad were fictitious. No per
son has come forward to claim the 
car or the watches seized. The case 
is now under departmental adjudica
tion. 

Committee on Essential -Drugs 

6202. ·Shri VishWa Nath Pandey: 

Will the M_inister of Health and Family 

Planning ,be pleased to refer to the 
reply given to Unstarred Question 
No. 456 on 25th May, 1967 and state: 

(a) whether the report of the Com
mittee on Essential Drugs has since 
been received; 

{b) if so, the main features thereof; 
and 

.since been taken on the scheme of (c) the reaction of Government 
growing Ayurvedic Herbs; and thereto? 




